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Institution Mediation 

did not take 
place(Yes/No)
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1
Commercial 

Court, Alipore

South 24 
Parganas, 

Purba 
Medinipur, 
Paschim 

Medinipur and 
Jhargram

Arbit. Case/39/2019 2019
Jewellery Museum Vs 
Sri Santimoy Poddar

Prabir Kumar 
Ghosh

14-11-2019

Yes                                  
** pre-institutaion 

mediation falls 
jurisdiction DLSA

10-07-2023 1334 Contested Na Na

ARBITRATIO
N AND 

CONCILIATIO
N ACT, 34

2
Commercial 

Court, Alipore

South 24 
Parganas, 

Purba 
Medinipur, 
Paschim 

Medinipur and 
Jhargram

 Arbit. Case/18/2021 2021
Merlin Projects Ltd. 
Vs Connaught Plaza 
Restaurants Pvt. Ltd.

Saptarshi Dutta 25-08-2021

Yes                                  
** pre-institutaion 

mediation falls 
jurisdiction DLSA

11-07-2023 685 Contested Na Na

ARBITRATIO
N AND 

CONCILIATIO
N ACT, 9

3
Commercial 

Court, Alipore

South 24 
Parganas, 

Purba 
Medinipur, 
Paschim 

Medinipur and 
Jhargram

Title Suit/4/2021 2021

ABP Pvt. Ltd. Vs 
Associated 

Broadcasting 
Company Pvt. Ltd.

Hiran 
Chatterjee

09-02-2021

Yes                                  
** pre-institutaion 

mediation falls 
jurisdiction DLSA

20-07-2023 891 Contested Na Na

TRADE 
MARKS ACT, 

134(2)

4
Commercial 

Court, Alipore

South 24 
Parganas, 

Purba 
Medinipur, 
Paschim 

Medinipur and 
Jhargram

Money 
Suit/13/2021

2021
Builcon Construction 

Private Limited Vs 
Smt. Dipshika Dutta

Maheswari 
Sharma

05-04-2021

Yes                                  
** pre-institutaion 

mediation falls 
jurisdiction DLSA

24-07-2023 840 Contested Na Na

CODE OF 
CIVIL 

PROCEDURE
, 151

5
Commercial 

Court, Alipore

South 24 
Parganas, 

Purba 
Medinipur, 
Paschim 

Medinipur and 
Jhargram

Title Suit/10/2023 2023
Emami Agrotech 
Limited Vs R.S. 

Industries

Kironjit B. 
Majumder

12-05-2023

Yes                                  
** pre-institutaion 

mediation falls 
jurisdiction DLSA

26-07-2023 75 Contested Na Na
TRADE 

MARKS ACT, 
134

Contested Commercial Cases  disposed  during the month  of July, 2023



6
Commercial 

Court, Alipore

South 24 
Parganas, 

Purba 
Medinipur, 
Paschim 

Medinipur and 
Jhargram

Arbit. 
Case/18/2023

2023

Rochita Towers and 
Estate Private Limited 

Vs C. E. Testing 
Company Private 

Limited

Subhankar 
Chakraborty

26-04-2023

Yes                                  
** pre-institutaion 

mediation falls 
jurisdiction DLSA

26-07-2023 91 Contested Na Na

ARBITRATIO
N AND 

CONCILIATIO
N ACT, 34

7
Commercial 

Court at 
Asansol

Paschim 
Bardhaman

Arbitration 
Exe./6/2022

2023

M/S Konark 
Enterprise Vs State of 

West Bengal 
represented by the 
Executive Engineer 

PWD Roads

Sri Indrajit 
Mukherjee 

V/S       
Sri Sisir Kumar 

Mukherjee 

07-09-2022 NO 05-07-2023 301 days Contested 05-07-2023 13

Arbitration 
and 

Conciliation 
Act,

U/Sec - 36

8
Commercial 

Court at 
Asansol

Paschim 
Bardhaman

Misc 
Case/2/2023

2023

M/S VSAIPPL-PE-
SI(JV) and 3 ors. Vs 

EASTERN 
COALFIELDS 

LIMITED

Chandra chur 
Chatterjee

07-07-2023 NO 25-07-2023 18 days Contested NO No
Code of Civil 
Procedure, 
Or IX Rule 

9
Commercial 

Court at 
Asansol

Paschim 
Bardhaman

Misc. Arbit.  
Case/11/2020

2023

State of West Bengal 
Vs 

Megotia Construction 
Pvt Limited

Sri Sisir Kumar 
Mukherjee 

VS 
Sri Indrajit 
Mukherjee 

05-12-2020 NO 31-07-2023 968 days Contested NO No

Arbitration 
and 

Conciliation 
Act, U/Sec - 

34

10
Commercial 

Court at 
Rajarhat

North 24 
Parganas, 

Nadia, Howrah, 
Hooghly

Title Suit- 34 2021

BAAZAR RETAIL 
PRIVATE LIMITED 

Vs
 DINA NATH YADAV 

AND ORS

ABHIRUP 
CHAKRABORTY

22.12.2021 No 06.07.2023 571 Days Contested Nil Nil
Specific 

Relief Act Sec 
34

11
Commercial 

Court at 
Rajarhat

North 24 
Parganas, 

Nadia, Howrah, 
Hooghly

Misc Case 6 2022

DOWNTOWN 
TEMPTATIONS 

PRIVATE LIMITED
 Vs

 JAYANTI CINEMA 
PRIVATE LIMITED

DINESHWAR 
RAM DUBAY

11.02.2022 No 19.07.2023 523 Days Contested Nil Nil Sec 34

12
Commercial 

Court at 
Rajarhat

North 24 
Parganas, 

Nadia, Howrah, 
Hooghly

Money Suit 24 2021

DONGFANG 
ELECTRIC 

CORPORATION
Vs

DURGAPUR 
PROJECTS LIMITED

SAHELI 
CHAKRABORTY

23.12.2021 No 27.07.2023 581 days Contested Nil Nil
Specific 

Relief Act Sec 
34

13
Commercial 

Court at 
Siliguri

Darjeeling No Commercial case disposed on Contest during JULY 2023


